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8. Radome Technologies and Services Pvt Ltd

9. Saif Automations Services LLP

10. Astrome Technologies Private Limited.

11. MMRFIC Technology Private Limited

12. Lekha Wireless Solutions Pvt Ltd

13. Zmotion Autonomous Pvt Ltd

14. Gurutvaa Systems Private Limited

15. Isenses Incorporation Private Limited

16. OSSUS Biorenewables Pvt Ltd.

17. HW Design Lab Pvt Ltd

18. Chipspirit Technologies Pvt Ltd

19. Big Bang Boom Solutions Private Limited

20. Nopo Nanotech Pvt Ltd

21. BigCat Wireless Pvt Ltd

22. Big Bang Boom Solutions Private Limited (for separate challenge)

23. Optimized Electrotech Pvt Ltd

24. DV2JS Innovation

Entry of girls in NDA and Sainik schools

†18. SHRIMATI KANTA KARDAM: Will the Minister of DEFENCE be pleased

to state:

(a) whether girls are not allowed to participate in the entrance exam for

National Defence Academy (NDA);

(b) if so, the reasons therefor;

(c) whether Government has received any proposal to open Sainik schools

especially for girls;

†Original notice of the question was received in Hindi.



94 [RAJYA SABHA]Written Answers to Unstarred Questions

(d) if so, the steps taken by Government in this regard; and

(e) the details of schools providing defence training to girls in India?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) and (b) As per existing policy, the training at National Defence
Academy (NDA) is restricted to male candidates only and thus, girls are not allowed
to participate in the entrance exam.

(c) to (e) The Government has decided to implement admission of girl children
in 06 Sainik Schools viz. Chhingchhip (Mizoram). Kalikiri (Andhra Pradesh), Kodagu
(Karnataka), Ghorakhal (Uttarakhand), Chandrapur (Maharashtra) and Bijapur
(Karnataka) for the academic session 2020-21. In remaining Sainik Schools in the
country, it has been decided to implement from the academic session 2021-22.

Strategy for export of defence products under 'Make in India' programme

19. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of DEFENCE be
pleased to state:

(a) whether Government has firmed up any strategy for export of defence
products manufactured under 'Make in India' programme to other nations;

(b) if so, the details thereof;

(c) whether any target has been fixed for export of defence products; and

(d) whether the manufacturers of defence products would also be permitted
to market their products outside the country directly without involvement of
Government in any manner?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) to (d) Various strategies have been firmed up and reforms
introduced to enhance Defence exports. These measures are given in Statement.

Statement

Strategy for Export of Defence Products under "Make in India" Programme

(i) Special Chemicals, Organisms, Materials, Equipment and Technologies
(SCOMET) Category 6 titled " Munitions List" that was hitherto
"Reserved" has been populated and Military Stores list notified vide
Notification No.115(RE-2013)/2009-2014 dated 13th March 2015 stands

rescinded.


